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UO" LeMQ .0 petition No. 	 /2004 

In O 	No.413 of 2002W 

In the matter of 

Sri GKNair & C)rs. 

Petitioners 

-Versus 

S ri N. Math u r & A not he r 

Alleged Contemners 

And 

In the matter of 

An application under section 17 of the 

dminist;rative Tribunals Act1985 

praying fr initiation of a Contempt 

proceeding against the alleged 

contemno r' - sfo r noncompl iance of the 

order dated 25.082003 passed in 

0ANo..413/2002 and orders dated 

1722004 and 2022004 passed in M.P. 

No. 121/2003 (OA. No 413f2002 ) 

A n d 

1 	Sri GKNair 

S u pa r i n -tend en t 

Office of the- Deputy Director 

General, Geological Su rvey of 

India, North Ea -tern Regi. on 
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hillorg 

	

2. 	Smt. K MarbanianQ 

Superintendent 

Office of the Deputy Director 

Generals Geological Survey of 

India1 North Eastern Region 

Shillong, 

3 	Smt Sentimongla Ao 

SupenintendenL 

Office of the Deputy Director 

General, Geological Survey of 

India,North Eastern Region 

Shillong 

	

4. 	Sri Tarit Ran.ian Das 

Superintendent 

Office of the Deputy Director 

General, Geological Survey of 

India, North Eastern Region 

Shillong 
Pet.i tione rs 

--ye rsuS- 

PIT 
SriJJ4.Mathur 

Director General 

Geological Survey of India 

27 JLNehru Road 

Cal cut t a 16 

S ri 	K B hand a r I 

Deputy Director General 

Geological Survey of India 

North Eastern Region 

ShillonQ-79300 



The humble petitioners above named" 

iMot respectfully sheweth:- 

That your petitioners approached this Honhle Tribunal 

through 0No. 413/02 with the prayer that the 

seniority of the petitioners be re'fixed holdingt he 

DPC held on 1111997 in .Lead of March 1998. 

That the Hon'ble Tribunal after hearing the contentions 

of the parties was pleased to dispose of the 

application vide order dated 25082003 passed in 

0No 41$ of 2002 directing the respondents as 

follows: 

'0ri 	consideration 	of 	all the 	aspects 	of the 

'matter 	we 	therefore, 	hold tha ..for 	the 	ends of 

:justice 	a 	direct ion 	needs to 	be 	issued 	to the 

respondents 	to 	revise 	the 	seniority 	list by 

anteda ...ing 	the 	date 	of 	DPC Meeting 	to 	1.11 	1997 

so 	as 	to 	avoid 	injustices to 	the 	applicants and 

consider 	their case for promotion on the basis of 

the DPC on 1,,111997 as per rules. 	The respondents 

are 	directed 	to 	complete the 	above 	exercise as 

early 	as 	possible, 	preferably 	within 	two 	months 

from the date of receipt of the order. 

(Copy oft he Judgment and order dated 25082003 

is annexed hereto and marked as Annexure-I). 

3 	That your petitioners on receipt of the said :JudglTlent 

and order dated 25$2003 approached the alleged 

contemnors for implementation submitted representations 

on 15092003, 25,092003, and 7112003 to the alleged 

contemners praying for early implementation of the 
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Judgment and order dated 25.08.2003 passed in O.A. No 

413 of 2002. 

(Copy 	of 	t h e 	representations 	dated 

15.09.2003,25.09.2003 and 7.11.2003 are annexed 

hereto and marked as Annexu re-Il series),. 

That the humble petitioners beg to state that more than 

6 (six) months time have passed since the passing of 

the order bt the alleged contemnors have not, initiated 

any action for 	implementation of 	t h e Judment 

aforesaid; 

That it is statedt hat the petitioners filed M.P. No. 

121/2003 with a prayer 	for a direction from the 

Hon'ble Tribunal 	to dire,........alleged contemnors 

either 	to consider the case of the petitioners for 

promo ..ion to the post of Administrative Qf ...Tcer in the 

light of the judgment and order passed by the Hon'ble 

Tribunal in its judgment and order dated 25.8.2003 or 

to keep 4 posts of Administrative Officer vacant till 

the impugned seniority list is revised. The Ho:n'ble 

Tribunal was pleased issue notice: to t h e alleged 

contemnors as to 'hy the prayer  of the petitioners 

should not be granted. Unfortunately till date no reply 

to the said show cause notice 	has been received. 

Thereafte rthe petitioners 	came to learn from a 

reliable source that without implementing the aforesaid 

:judgnient and order passed by the Hon'ble Tribunal the 

alleged conte.mnors started the process for' holding DPC 

on 23.2.2004 	to 	consider the 	case of 	promotion 	for 

the post of Adminis ...rative Officer 'ithout considering 

t 

the case of the present petitioners in spite oft he 



specific direction passed by the Hon'bie Tribunal in 

O. No. 413 of 2002. The petitioners finding no other 

alternative further submitted an additional statements 

before the Hon'ble Tribunal in M.P. No. 121/2003 in 

O.A. 413/2002 informin, the aforesaid position. On 

hearing both the counsel oft he parties The Hon ble 

Tribunal was further pleased••t.o pass the following 

orders on 17,2,2004 and 2022004 

Heard Mr. MChanda, learned counsel f o r the 

applicants on the interim relief prayer.  The 

applicant Nos. 123 and 4 in O.A. No. 413 of 2003 

may also be considered in the DPC Meeting for the 

post of Administrative Officer. Reply to be filed 

it.hin three weeks. 

	

The 'jord 	may' 	in the fifth line o ...the 

order 	dated 	1722004 	stands 	modified 	to 

shall'' 	This may be communicated to the 

respondents. 

Records has been placed at the instance of 

the petitioners'' 

Copy of the orders dated 1722004 and 2022004 

are annexed as Annexure- III series 

6. 	That your petitioners state that in the meantime 9 

months have already elapsed but the alleged contemnors 

deliberately and willfully did not initiate any action 

for implementation of the Judgment and Order dated 

25,082003 passed by this Hon'ble Tribunal in O.A. No 

813 of 2002 which amounts to Contempt of Court. 

Therefore the Hon'ble Tribunal be pleased to initiate a 

Contempt proceeding against the alleged contemnors for 

willful viola .tion of .....ie order of the Hon'ble Tribunal 

(Vc 
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dated 2508.2003 in O.No413/2002 and furt}'er be 

pleased to impose punishment upon the alleged 

contemnors in accordance with law.  

Under the facts and circumstances sta ted 

above, the Honble Tribunal be pleased to 

initiate Contempt proceeding agai nst the 

lleged Contemnors for willful non-compliance 

of the orders da ..ed 25082003 in 

0.ANo413/2002 and order dated 1722003 and 

2022003 passed in M.P. No, 121/2003 (0A. 

No. 413/2002) and be pleased to impose 

punishment upon the alleged contemnors in 

accordance with law andf urther be pleased to 

pass any other order or orders as deemed fit 

and proper by the Hon'ble Court. 

And for t his act of kindness the petitiohers as 

in duty bound shall ever pray. 

p 
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:c, Sri Gopal Krishan Nair aged about. 56 years 

working as Superintendent in the office of the Deputy 

Director General Geological SUrVeY of India 	North 

Eastern Reqion Shillong do hereby solemnly declare 

as follows 

That. I am one the petitioners in t h e shove 

contempt petition and as such I am well acquainted 

with the facts and circumstances of the case and I 

have been duly authorized to s'ear this affidavit 

Ofl behalf o ....he others. 

That the statement made in para 1 to 6 are true to 

my krio'Jledqe and belief and I have not suppressed 

y material fact. 

That this Af ...idavit is made fo rthe pu rpose. 
or 

ng con t empt. 	petition before. 	the 	
Honble 

Central dministrative Tribunal. Guahs ti Bench 

for noncompliance of the Ron' ble Tribunal's order 

dated 25082003 passed in O. No413/2002 

nd I sign this Affidavit on this 29th 

day of Maya 2004 

Identified by 

JvocJ 

(GKNIR) 

/ 

;Lc 	
/ 
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DRAFT CHARGE 

Laid don before the Honble central Administrative 

Tribunal 	Gut'ahati 	for 	initiating 	a 	contempt 

proceeding against the conternnors for ugillful 

disobedience and deliberate noncompliance of order of 

the Hon'hle Tribunal dated 25.082003 passed in 0ANo 

413/2002 and to impose punishment upon the alleged 

contemnorefo for willful disobedience and deliberate 

noncompliance of order dated 25.08 2003 and the 

orders dated 1722004 and 2022002 passed in M.P. 

No, 121/2003 by this Honble Tribunal. 



IN THE CENTRAL A!JNINISTRATIVE TRI BUNAL 
GUWAHATI BENCH 

Original Application No.413 of 2002 

Date of decision: This the 25th day of AUgUSt 2003 

The Hon 4 ble Mr Justice U.N. Chowdhury, Vice-Chairman 

Te Hon'ble Mr K.V. Prahaladan, Administrative Member 

Shri G.K. Nair 
Smt K. Marbaniarig 
Smt Sentimongla Ao 
Shri Tarit Ranjan Das 	 .Applicants 
Working as Superintendent in the 
Office of the Deputy Director General, 
Geological Survey of India, 
North Eastern Reqion, Shillong. 

By Advocates Mr M. Chanda, 
Mr G.N. Chakraborty and Mr S. Ghosh. 

- versus - 

The Union of India, represented by 
The Secretary to the Government of India, 
Ministry of Mines, 
New Delhi. 
The Director General 
Geological Survey of India 
27 J.L. Nehru Road, 
Calcutta. 
The Deputy Director General 
Geological Survey of India, 
North Eastern Region, 
Nongriiii Hills, Shillong 	 Respondents 

..dvocate Mr A. Deb Roy, Sr.C.G.S.C. " 
, - 

.... . . .. . . .. . . 

2 	P 	(ORAL) 

S  

..\.., 	 J. 	(V.C.) 

The issue raised in this application pertains to 

fixation of seniority in the grade of Superintendent on 

the strength of promotion made on the recommendation of 

I j 

\\ 

the Departmental Promotion Committee in the following 



h. 

2: 

/ 

 

/ 	,, 

 

circumstances: 

The four applicants serving under the respondents 

were promoted to the post of Superintendent on the basis 

of a Departmental Promotion Committee (DPC for short) 

meeting held on 4.3.1998. In this application the 

applicants contended that there was no justification for 

not conv;ening the annual meeting of the DPC right in 

time and! thereby causing prejudice in their career. The 

applicants contended that: prio.r;:to reclassification of 

posts in the Geological Survey of India the post of 

Superintndent was classified as Group 'C' 

(Ministerial). The reclassification of the posts based 

on the revised norms of pay scale was notified vide 

letter Nb.3/l/99-M.II dated 8.6.2001 in which the post 

of Superintendent was reclassified as Group 'B' (Non 

Gazetted). The criteria for eligibility for promotion 

from the cadre of Assistant and Stenographer çrade II to 

e cadre of Superintendent are indicated in the 

rules, which reads as follows: 

VA 	From Assistant to Superintendent - 4 years 
service 

Assistant 

From Steno Gr.II to Supdt. 	- 4 years 
. 	 S 	 . 	 serrvice 

Ilk 

graph:r 
Gr.II. 

The stenographer Gr.. II and Assistants are 
promoted to the post of Superintendent at 1:10 
forrnula i.e. one post to the Steno Gr. II stream 
and a post to the Assistant stream. In doing so, 
out of each 10 posts of Superintendent the 1st 
post goes to the Steno Grade II and then the 
remaining nine posts go to, the Assistant Grade 
and in that order the post Nos.l, 11 and 21 and 
s'o on are meant for the Stenographer Grade II and. 
in between are meant for the Assistants in the 

/ cadre of superintendent." 

 



2. 	The DPC ought to have been held simultaneously. 

instead there was delay in holding the DPC in the N.E. 

Region. The process for promotion to the post of 

Superintendent for the vacancies that arose in 1997 was 

initiated, and DPC was held on 1.11.1997 in all the 

reions throughout the country simultaneously, whereas 

the DPC for filling up the posts of Superintendent was 

held in the N.E. Region in March 1998 only and pursuant 

to the rjecommend.atiofl of the DPC held in March 1998 

the app1icants were promoted. • The applicant Nos.1, 2 and 

3 were posted at Shillorig, namely in the Headquarter of 

the N.E.[ Region and joined their promotional post 

instantly on 12.3.1998, while the applicant No.4 who was 

posted at a remote station at Itanagar could join his 

promotional post on 27.3.1998 after his release from the 

post. of Stenographer Grade II at Shillong. Due to the 

delay ini their promotion these applicants, nacurai.i.y 

were p1aed down below in the All India seniority list. 

It was also pleaded that seniority of Superintendents 

on All India basis in the Geological 

'of India, computing the seniority on the basis of 

(( 	
of appointment in the cadre of Superintendent. 

the fact of that the posts were filled in all 

S 	bheions excluding the N.E. Region by holding DPC on 

1.11.1997 the present applicants of the N.E. Region 

apprehend that they were likely to suffer loss in their 

seniority in the matter of their promotion in future. 

Accordingly the applicants subrrfitted representation 

before the authority. The applicants in this application 

Zaded 	that 	their 	seniority 	in 	the grade of 

Superintendent is to be computed by taking into account 
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as if DPC was held on 1.11.1997 instead of March 1998 

and fix their seniority in the merged seniority list of 

Superintendents considering their seniority positOfl in 

their respective feeder grade, i.e. Assistaflt/ 

Stenographer Grade II. 

3. 	The respondents in the written statement opposed 

the claim of the applicants and stated that the process 

of promotion by holding DPC was initiated right in time 

only when promotional vacanci 
. es arose. In the written 

statement the respondents ,pleaded that four 

Superintendents from the N.E. Region were offered 

promotion to the post of Administrative officer vide 

O.t4. dated 5.11.1997 on the recommendation of the DPC. 

On their acceptance of the offer of promotion and their 

joining in the post of Administrative Officer, four 

posts of Superintendent fell vacant in the N.E. Region 

on 10.11.1997, 	
11.11.1997, 17.11.1997 and 19.11.19

97  

respectivelY. 
I Accordingly steps were taken for convening 

a DPC for filling up the posts of superinteflde1t that 

vacant 	due 	
to promotion to the post 	

of 

&ative Officer. On completion of the necessary 

f! 	

es the 
DPC was held on 4.3.1998 in which the 

or 
s were promoted to the post of superintendent. 

• 	
ondents stated that instructions for holding DPC 

to the post of superintendent on the same 

• 	
the country as a whole started on 

datç throUghOUt  

3.7.2001. The respondents further stated that since 

Group 	'B' 	Non 	
Gazetted 	posts 	as 	

per 	revised 

4assiicatio are treated as feeder grade for Group 'B' 

\

Gazetted posti the DPC for promoti0fl from Non Gazetted 

post ........ 
I 
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post to Group 'B' Gazetted post was decided to be held 

on the same date to tacilitate availabilitY of equal 

opportunitY f o r all Lor furtherance of their career 

X4 . 

prospeCt. AccordinglY by O.M. dated 22.6.2001 it was 

decided that henceforth all .DPC for Group '13' (Non 

Gazetted) posts which are the feeder grade for Group 'B' 

(Gazetted) posts would be held on the same date 

urvey of India as a whole. Prior throughout Geological S  

to reclassifiCatb0n of posts in the Geological Survey of 

India the post of superintendent was classified as Group 

'C' (Mihisterial). The respondents also asserted that 

the recruitment rules for promotion to the post of 

superinendeflt envisages 90% from the grade of Assistant 

with four years regular service and 10% from the grade 

of Stenographer Grade II with four years 
reyu.J.a. 

service. The ratio of promotion was was 9:1. Denying the 

contention ot the applicants for, a common date for 

holding of DPC, the respondents asserted that a common 

- 	
date of holding DPC was Initiated only from 3.7.2001 

• 	onwards on reclassification of the post. There was no 

issued for holding a common DPC on 

)< ( il1.l997 
for promotion to the post of superintendent. 

éspondeflt5 further stated that five posts of 

,

intendent fell vacant in the N.E. Regiofli one 

on 	j0.11.l9/s 	
1a11.1997, 	17.11.1997 	and 

39:i.11997 
due to the promotion of four superintendents 

to the post of Administrative Officer and one post fell 

vacant 	on 	31.12.1997 	due 	to 	retirement 
	of 	one 

11,uperintendt. After following due procedures the DPC 

4.3.1998. The respondents reiterated 
meeting was held on  

\f 	
that since there was no vacant post of superintendt as 

on 1.11.1997. 
Therefore, the question of fixing the 

seniority of the applicants from 1.11.1997 did not arise. 
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4. 	We have heard Mr M. Chanda, 1earne counsel for 

the applicants and Mr A. Deb Roy1 learned Sr. C.G.S.C. 

at length. AdmittedlY, the DPC for filling up the posts 

of Superintendent was not held simultaneously. The DPC 

in othr plac8 except the N.E. Region was held on 

1.11.1997. 	The DPC for filling up the posts of 

Superintefldent in the N.E. Region was held in March 

1998. Admittedly the post of Superintendent is a ieeder 

post and an employee can aspire to •be an Admiñi8trat1 

Officer from the post of superintendent. There is one 

comnofl seniority list 
 I 

of Superintendents on All India 

level. 	Thereforei 	date 	
of 	promotion 	for 	

career 

advancement is a crucial factor. The frequency of 

holding DPC meeting is one of the essence of good 

administration in conformity with the policy laid down 

, 	

ihe equality clause enshrined in the CoflstitutlOfl of 

'/c• 

1;.1

The Executive in its own wisdom also formulated a 

fr 	

a 

	the 

 to 

cancies well in advance of the expiry of the previ0US 

for being placed 
panel by o1lectiflg relevant documents  

per one of the administrative 
befoe the DPC. As  

is . to be convened once in every years 
insttuCtiofl5 DPC  

on a fixed date, i.e 1st April or May. The 
if ncesSaY  

are to lay down time schedule for 
MiniStrie5/Ptmts   
htrol and need to monitor by 
olding DPC under their con  

making one of t.heir officers responsible for keeping a 

	

watch over the variOUS cadre authOrit1 
	to ensure 

a vacancy 

that 

the are held regularly. As per the scheme  

V i s  to be filled in áccordafl 
	in accordafl 	

with 

the........ 
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the recruitment rules in force on the dale of vacancy, 

/ 

/ 

x 	T'. 
unless rules made subsequently have been expressly given 

retrospective effect. The department, as a matter of 

fact by its communication dated 28.11.2001 clarified 

the position and issued the following instructions: 

"It has been decided to hold the DPC meeting 
for promotion to the post of Gr 'B' Non-Gazetted 
post in the scale of Rs.5500-9000/- against the 
resultant vacancies for the year 2001 arising out 
of promotion/death, if any or any other unforseen 
circumstances on 10th December, 2001 (Monday) 
simultaneously all over India. 

Since a common date for conveying D.P.C. in 
the Gr. 'B' Non-Gazetted grade (which are the 
feeder grade for Gr. 'B' Gazetted) has been fixed 
in order to facilitate equal opportunity to all 
for their furtherance of career prospect, all 
Heads of Department of regions/Special Wings! 
Training Instt are requested to hold the D.P.C. 
on 10.12.2001 and take necessary action for 
effecting promotions against the vacancies in 
their respective region etc, if any.' 

The aforesaid policy was issued as a guidance to the 

department to meet the rquirement of the equality clause 

enjoined in Articles 14 and 16 of the Constitution. 

5. 	As alluded earlier in the instant case the 

vacancies of Superintendent from the N.E. Region also 

surfaced in November 1997. The authority was.well aware 

the vacancies, somuch so the DPC for filling up of 

pts Administrative Officer on promotion was held 

"( 	for, to November 1997 and promotion orders of the \_A '\ 
Officers were issued as far back as 

• 	 - 
7. 	In 	the 	circumstances 	there 	was 	no 

jtification for not holding the DPC for filling up 

th"pts of Superintendent in the.N.E. Region also as 

n 1.11.1997. The delay in holding DPC in the instant 

case, on the face of the vacancies resulted in delayed 

promotion of these applicants, which in its turn affected 

in ...... 
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• in their inter se senior . itY- 

.()jj8j.deratiorI at all 
the aspectS Of the matter 

we, terotordl hoLd that tor the ends 
ot : usticC  a 

__ '1 
by 	

the 

i.il.19 97  
meetiflY to 	

o as to avoid injUSt14t0 	 el 

: 
a5 :: bove exercise 

respoentsed 
	the a  

eferablY ithifl two months from 
as earlY as05siblet pr  

the date of receipt of the order. 

The application is allowed to the extent 

: 	cated. The 
	shall' howeVer 
	

be no order as to 

I N  Sd/vlr-E CH AIR VAN 

Sd/ Mfl8LR (A) 

uw 	INIsTRA1vE MEMBER 
	

VICE_CA1M 

1tit 	to Vt, trie 

ni1l(i.t 	j1f4 

r 

n  eelfon Officer (J) 
C.A. T Gi' rvA HA TI r i vcv 

Guwahatti5'0OS 
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'To, 

The Director General, 
Geological Survey of India, 
27, Jawaharlal Nehru Road, 
Kolkata 700 016. 

[Attn. : Shri A.S. Senthi Vadivel, AO Gr-I (Law Officer)] 

- 	 (Through proper channel) 

Sub : Prayer for immediate implementation of the Judgement'and order dated 
25/08/03 passed by the Hon'ble Central Administrative Tribunal in OA 
No.413/2002 

Sir, 

Being aggrieved by the decision of holding DPC for promotion to the post of 

Superintendent in the month of March, 1998 instead of November, 1997. I had approached the 

Hon'b,le CAT through OA No.413/2002. The said OA has been disposed of by the Hon'ble 

Tribunal after hearing the arguments of the learned counsel of both sides:and directed to 

revise the Seniority list of the Superintendent within two months. A certified copy of the 

Judgement and order referred to above is enclosed for your ready reference andi early action. 

Thanking you, 

Yours faithfully, 

End. As above. 
	 (ShriG.K. Nair) 

m1p, 	 Superintendent. 

/ 
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To, 	 Dated the 251h day of Seøtèmber. 2003 

The Director General, 
Geologicèl Survey of India, 
27,J.L. Nehru Road, 
Calcutta 76 

(Through Proper Channel) 

Sub: (i) 	Prayer for implentation of Judgement ahd order dated 25.8.03 
passed in O.A. No. —413 /02 ( G.K.Nair & ors. Vs. U01 & Ors 
by the Hon'ble C.A.T., Guwahati Bench. (ii) Discripancies in 
the All Seniority list published as on 31.12.01. 

Respected Sir, 

Being aggrieved by the action / inaction in holding the DPC in the month of March 
1998 Instead of November' 97, approached the Hon'ble C.A.T. through OA No. —413 / 02. 
The said OA was disposed of on 25.8.03 after hearing both the counsel of the parties. The 
Hon'ble Tribunal was pleased to direct to revise the Seniority list b' antedating the date of 
DPC meeting on 1.11.97 as per Rules within a period of two months. 

In view of the above, I am to inform you that I joined as stenographer Gr.lI on 
4.1.1984 aiid my case for promotion to the post of Supdt was co'nsidered In the month of 
March 1998 following, the promotion of Sri SDas Roy to the post of Admn.Officer who 
was also rromoted to the cadre of Supdt from Stenographer Grade IL Needless to 
mention here that Sri Das Roy joined as A.O w.e.f. 20.11.1997. As such my promotion to 
the post ofSupdt, should be treated w.e.f 20.11.1997 since promotion from Stenographer 
Gr.11 to Supdt. is made post based from the year 1997. But in the seniority list for 'Supdt. 
published as on 31.12.01 my name was wrongly placed at Serial No. 80. In the Regional 
seniority list also my seniority position was wrongly shown at SI. No. 5. 

It isl relevant to mention here that I was sent on deputation with effect from 
1.8.1998 to 31.8.2002 and during that time I was not provided any seniority list either In All 
India basis or Regional basis and very recently I came to learn that my seniority has been 
shown wrongly Ifl; the All India Seniority List as well as in the Regional Seniority List. 
Besides there, in the All India Seniority List of Superintendent it is seen that my name has 
been wrongly placed at Serial Number 80 although I have joined, to the post of 
Superintendent on 27.3.1998 but it is surprising that serial number 61 onwards all have 
joined to th post of Superintendent later than me but their names have shown above me. 
It is pertineçt to mention here that I had submitted a representation on 24.9.1998 for 
fixation of my correct seniority in the cadre of Superintendent and the same was 
addressed tb the Dy. Director General, N.E.R. but neither my seniority has been fixed 
correctly nor, the same has been replied for. 

A copy of the representation dated 24.9.1998 is enclosed. 
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.Undr the facts and circumstanOes stated above, it is requested, to you to kindly 

implement he judgment and order dated 25 8 2003 and revise the seniority list of 
Superintendent within two months as indicated in the judgment As already stated above 
that in the AJI India SeniorIty List my flame has been wrongly shown at serial No. 80 
showing the juniors above me, it is requested you to refix my seniority to the post of 
Superintendent In the All India Seniority list holding my date of promotion with effect from 
20 11 1997 instead of 2731998 in the light of the directives made in the judgment and 
order dated 25 8 2003 It is further requested that my seniority position in the RegionaI 
seniority list;  may also be refixed holding my date of promotion w.e.f.2011.1997 against 
the post of Sri S Das Roy (already promoted to the post of Admn Officer w e f 
20 111997) who was initially promoted to the post Superintendent from Stenographer 
Grade II in N E R, considering the DPC meeting held on 1111997 in terms of, the 
judgment arid order referred to above It is also requested to hold the D P C. Meeting for 
consideration of the post of Administrative Officer from the cadre of Superintendent only 
after the reast of the impugned seniority list for Superintendent already pUblished on All 
India basis in terms of the judgment and order referred to abOve. , 

A certified copy of the Judgment. and order dated 25.8:2003, seniority list of 
Superintendent on all India basis published as on 3112 2001 and the Regional Seniority 
List published as on 31.12.2002 are enclosed for your ready reference. 

An early action, in this regard is solicited. 

Yours. faithfully, 

-- 	Enclo : As sated above 	
(Tarit Ranjan Das) 
Superintendent 
Drilling Division, 
GSI, NER,Shiflong 

Copy forwaded for information and necessary action to 

1. 	The Deputy Director General, GSI, NE, ShilIong. 

(Tarit Ranjàn Das) 
Superintendent, 
Drilling Division 
GSI,'NER, Shillong 

4/ 

I.- 
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7' 
Dated, 07-11-2003 

To 
The Director General 
Geological Survey of India 
27, J.L.Nehru Road 
Kolkata - 700016. 

(Through proper channel) 

Sub:-nti dating Of seniority in the post of Superintendent with reference to 
the .judgement by the Hon'ble Central Administrative Tribunal, 
Guwahati, vIde O.A.No. 413/2002. 

Ref:- My letter no. Nil, dated 15-09-2003. 	, 

Sir, 

With due respects, I wotild like to state that 1  further to my earlier 
application dated 15-09-2003 (copy enclosed for your ready reference) on 

ct the above mentioned subje under reference, I further bring to your kind 
notice that I was at SI No 1 in the Regional Seniority (copy enclosed) In the 
feeder adre as Assistant for the promotion to the post of 'SUperintendent. 
The pot fell vacant bn 10-11-1997 as ShrI Han Ram, Superintendent 
receiveq the charge as Administrative Officer. 

Hnce, it is requested that my promotion to the post of Superintendent 
may kindly be considered for antedating with effect from 10711-1997 so as 
to avoid' injustice to me and my future career prospects 

Tlerefore, it is requested that the gradation list of Superintendent may 
kindly be recasted as per the Central Administrative Tribunal, Guwahati 
Bench directives dated 25-08-2003 in 0 A No 413/2002, before holding the 
DPC for the next promotion to the post' of Administrative Officer.  

In, this connection, I shall be' highly obliged if the case Is settled 
immediately at your earliest convenience 

Thanklng you. and for which act of your kindness, I shall remain ever 
grateful to you.  

Enclo: 1. Copy of letter dated 15-09-2003.  
2. Copy of seniority list. 

YOursfaithfully 



To, 

The Director General, 
Geological. Survey of India, 
27, Jawaharlal Nehru Road, 
Koikatà - 700 016. 

[Attn. : Shri A.S. Senthi Vadivet, AO Gr-I (Law Officer)] 

(Through proper channel) 

	

Sub 	Prayer for Immediate Implementation of the Judgement and order dated 
25/08,'03 passed by the Hon'bte Central Administrath,e Tribunal In OA 
NoAI3/2002 

Sir, 

Being aggheved by the decision of hokiing DPC for piomotlon to the post of 

Supenritendent In the month of March, 1998 instead of November, 10971 had approached the 

Hon'ble CAT through OA No.413/2002. The said OA has been disposed of by the Hon'ble 

Tribunal after heanng the arguments of the learned counsel of both sides and directed to 

revise the Seniority list of the Superintendent within two months A cettified copy of the 

Judgement and order referred to above is enclosed foY your ready reference and early action. 

Thanking you, 

You fait fully4  

	

End. : As above. 	 (Sn t; :Marbian?13 
Superintendcnt. 
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Dated, 07-11-2003 
tAfr 

To 	 - 
Tte Director General 	.. 
Gologlcal Survey of India 
2,,J.L.NéhruRoad 
KOlkata - 700016. 

(Through proper channel) 

Sub:- Artl dating of seniority in the post of Superintendent wfth.reference to 
the judgement by the Hon'ble Central Administrative Tribunal, 
GiJwahati, vide O.A. No. 413/2002. 

Ref:- Mletter no. Nil, dated 15-09-2003. 

Sir, 

With due respects, I would like to state that, furtherto my earlier 
application dated 15-09-2003 (copy enclosed for your ready reference) on 
the abov mentioned subject under reference, I further bring to your kind 
notice that I was at SI No 2 in the Regional Seniority (copy enclosed) in the 
feeder c$Ire as Assistant for the promotion to the post of .  Superintendent 
The post fell vacant on 11-11-1997 as Smt. M.Kharrnawllong,:Superintendent 
received tie charge as Administrative Officer.  

Hence, it is requested that my promotion to the post of Superintendent 
may kindly be considered for antedating with effect from 11-11-1997 so as 
to avoid injustice to me and my future career prospects. 

Theefore, it is requested that the gradation list of Superittendent may 
kindly be recasted as per the Central Administrative Tribunal, Guwahati 
Bench directives dated 25-08-2003 in O.A. No. 413/2002, before holding the 
DPC for'th next promotion to the post of Administrative Officer.. 

In this connection, I shall be highly obliged Af the case Is settled 
immediately at your earliest convenience. 	 . 	S 

Thanking you and for. which act of your kindness, I shall remain ever 
grateful to 'ôu. 	 . 	. 	 . 

Enclo: 1. Copy of !etter  dated 15-09-2003. 
2. Copy of Sen ior.ity list.. 

(4
You faithfully 

ANIA1 
Superintendent 

GSI, NER 
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V44 Nteso the egistry j dat 	. 	"s. Oider of the Tribunal 
- 	

- 	 ,.....0 

	

17.2.2004 	
Present: ' Hon'ble Mr $.V. 

	

Admi.nistrati 	Member 

Heard Mr M. Chanda, learned 
counsel for the applicants on the 

- 	 interim 	reliet 	pryer. 	
The 

:: p ,:jcant . 	Nos.1,2,3 	and 	4 	
in 

O.A.NO.413 of 2002 may a lso be 

considered in the DPC Meeting for 

t) 	) the post of Administratisle Officer. 

\ 	.'. •'- -•<'-./ I 	
Reply to be filed within three 

weeks. 

1 	 Liar. ic on 10.3.04. 

~ 

'Lflø! 	tfli' Member 

nkm ( 

-- 	 L 

. 	 . 	

;•. 
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Notes of the aeg I sj date 	Order of the T rib unal 

nkrn. 

20.2.2004 The word "may" in the fifth line 
of the order dated 17.2.2004 stands modi.- 

- 	
f1edtoshaIl".Tht5Y be coimnunicated 

to the r:P::nt: 
been placed at the 

,- ;::::ttt: :t::: as already 
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iN . rHi CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

- ;r Contempt Petition No. . 23/2004 
L--' in Original Application No. 41 32 

ShriG.K. Nair&Ors. —  -. 

dab 

'V 	ri 

Applicants 

I 

Versus 

Shri A.K. Bhandari 
Deputy Director General, 
Geological Survey of India, 
North Eastern Region, Shillong 	Respondent No.2 

And 

IN THE MA1TER OF: 

An Affidavit for and on behalf of Respondent No. 2 

I , Shri A.K. Bhandari, son of Prern Gopal Bhandari, working as Deputy Director 

General, Geological Survey of India, North Eastern Region, Shillong do hereby solemnly affirm 

and states as follows: 

That I am the Respondent No. 2 in the Contempt Petition and have gone through the 

aforesaid contempt petition filed by the applicants have understood the contents thereof 

and I am well acquainted with the facts and circumstances of the case based on records. 

That the Respondent No. 2 begs to submit that on receipt of the Judgment and order 

dated 25.08.2003 of Hon'ble Central Administrative Tribunal, Guwahati Bench in Original 

Application No. 413/2002 and legal opinion thereof from the Sr.C.G.S.C. the matter was 

referred to the legal branch, Kolkata for the decision in the matter. Subsequently, the 

legal branch, Kolkata suggested to prefer an appeal against the said order dated 

25.08.2003 immediately to decide the question of law in the subject matter and 

accordingly an appeal has been preferred before the Honble Gauhati High Court, 

Shillong Bench, Shillong and the Petition has been registered as W.P. (C) No. 321 (SH) 
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2003 and a copy of the Petition has already been handed over to the Counsel of the 

Applicants (in O.A. No 41312002) as there was Caveat Application for and on behalf of 

the applicants. The appeal has been preferred and registered on 11.11.2003 in Shillong 

Bench, of the Hontle Gauhati High Court, Shiliong . And as such the applicants are well 

"aware of the fact of the appeal filed before the Hon'ble Gauhati High Court, Shillong 

Bench, Shillong. Since )  the filing of the Writ Petition before the DMsion Bench, the 

Hon'ble Gauhati High Court, Shillong Bench is not sitting. 

That with regard to the statement made in Para I and 2, the answering Respondent 

No. 2 has no comments being matter of records. 

That with regard to the Statement made in Pam 3 of the Application, the Respondent 

No. 2 begs to submit that as advised by the Legal Branch, Kolkata for holding revised 

DPC of Superintendent, the Respondents No. 2 immediately took action to review the 

DPC held on 4.3.1998 for considering promotion to the post of Superintendent . The 

review DPC was accordingly held on 21.1. 2004, for effective notional promotion from 

the date of occurrence of vacancies to the post of Superintendent in NER. All the 

applicants in the subject Original Application were accordingly considered by the revieW 

DPQ They were recommended to give notional promotion from the date occurrence of 

vacancies to the post of Superintendent in NER i.e. on 1011.1997, 11.11.1997, 

17.11.1997 and 19.11.1997 respectively. The minutes of the review DPC dated 

21.1.2004 was sent to Legal Branch, Kolkata on 22.1 .2904 for preparing the provisional 

revised seniority list of Superintendent on all India basis as the post of Superintendent is 

in feeder grade for next promotion to the post of Administrative Officer Gr. IL . The 

provisional seniority list of Superintendent post of Geological Survey of India was 

prepared at Kolkata and all the applicants were placed in the list recommended with 

inter se seniority position based on their seniority in the feeder grade. The provisional 

•  was circula, vide letter No. 1677 SP/A-

23011/1/CHQISupdts./2000115-A, dated 06.7.2004 and a copy of the same was served 

andJyethyJheeach2PpliGafltS-Ofl?&43Q7200 4. Hence the allegation that the 

alleged contemner has not initiated action for implementation of the Judgement dated 

25.08.2003 is far from truth. On the contrary, the office has taken all necessary action for 

implementation of the Judgement of the Hon'ble Tribunal. 
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A copy of the letter No. 1677 SP/A-2301 1/1 1CHQJSupdtS./200011 5-A1  dated 

6.7.2004 is enclosed and marked as Annexure-i. 

That with regard to the statement made in Para 4, the departmental position has already 

been explained as above in response to averment made against Para3 of the 

application. 

That with regard to the statement made in Para —5, the allegation that the department 

was contemplating to hold DPC on 23.02.2004 to consider the case of promotion to the 
fmz

--- - 	 -- 	 - - 

post of Administrative Officer Gr. II without considering the name of the petitioners is 

utterly baseless and mischievous with a view to misleading the Hon'ble Tribunal. In fact 

no DPC has been held to consider promotion to the post of Administrative Officer Gr. ll 

till date and no date has yet been fixed for the same. 

That with regard to the averment made by the petitioners in para-6 of the application 1  the 

answering respondent humbly submits that as has atready been mentioned above in 

reply to para 3-4 in the Contempt Application, the department, has already taken 

necessary action to hold review DPC for reviewing the DPC recommendations of 

43.1998 by antedating the date of DPC meeting to 1.11.1997 and considering 

promotion of all the applicants to the post of Superintendent accordingly. The 

implementation of the Hon'ble Tribunal order, was thus completed on 21.1.2004, as 

detailed in the preceding paras. Thus the allegation of deliberate and willful inaction on 

the part of the Department with regard to implementation of the judgementlorder dated 

2.08.2003 passed by the Hon'ble Tribunal in Original Application No. 41312002 is 

utterly false, baseless and malicious with the sole intention of misleading the Hon'ble 

Tribunal for seeking undue personal gains. As the operative part of the court order undec-

para 6, directed the respondent to revise the seniority list by antedating the date of DPC 

meeting to 01.11.1997, and 	 ce, no 

ground or cause of action lies for initiating this contempt petition. 

That the answering Respondent No. 2 humbly submits he has the highest regard for 

the orders of the Hon'ble Tribunal, and, as ever duty bOund, hd already complied with 

the order dated 25.08.2003, passed by the Hon'ble Tribunal. However, in due course of 

performing the official duties, any act or deed, or things which as per the opinion of the 



Hon'ble Tribunal may amount to violation of order passed by the Honbie Tribunal, then 

the Respondent No. 2 )  tenders unconditional apology for the same, being not intentional 

1 or willful on the part of the answering Respondent. 

That saves and except what are the matters of records and save what are expressly 

admitted herein each and every allegations and contents made therein in the contempt 

petition are denied. 

That the statement made in Para / _ i, 	are true to my knowledge and 

the paragraph made in 	2_- 	are being matters of record and rest are my 

humble submission before this Honble Tribunal. 

v DENENT  4K. Rhanda 

/ I)tptit f)ircctor ( ,ei*d rf' 	iUr/(;eoIogjcaI 

Rcgioll /North ascri 

tR111/ShIJk)Ijg7930 
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Fwm 
D. DIREC'rOR GENERAl. (PERoNNEL) 

GcLOoIcAL SURVRV OF IN&)A 

27 	J ,L,Nhru Rotid. 

INMA 

OI) 

To 
The Sr. Dy, Director Genera 1/ 
Dy, Director General, 
Geological Surveyof India, 

1. Wing/TraIning 
Instt,/No/F Wing/ilarine 
?ing/N ,Rö/SRO/CflO, 

K olkat a /Jaipur/Hyderabad/L;cc,.f 

2, . The Officer-.i.n-.charge 
Section-. 	/ 	Division, 
Central Headquartr5, 
Geologcaj SurVey of India 0  
Kolkat, 

Sub : The proviiona1 Seniority List 
of superinItendent posts Geoloqical 	of India as on 31,12,2007  

The provisional All India Seniority List of Superintcdent working under 
various regions (including of CHQ) of Geoloqical Survey 

of India as on 31.12,2002 is enclosed. 

This may please be brouoht to the notic st 	 e of all the conceed aff working under your f- or their inforrntjon Comments on .tnaccur / cie, if any, may he sent 
tO the  irndcr3inçjsj within one month from Lh date of issue of this letter, 

In the absence of any Ifltiinatio WIthIn the stipu1ate date, it will be nr 	that th. enioity ssjçi 	and pa:IcuJars as  given are correct and ecceptod by the 
incumbents conce .ned, 

S RO 
Adminiatrative Officer 

for Dy. Director GerIeraj(p), 

Da 
Copy for infrmatjon to 

1. 	The Secretary General, c;SIEA/GsIsu, Koikta. • 	2, 	
The Secretary General, GsIEs(822em.tnA.ryH11ls,"NagpUr, 
The General Socrety, GSIEA/Gsi3u/GsIF(822) Kolkata. 

/ 

Ad1 j 3trátIveOfficer • 	•• 	
, 	 for Dy, Director General (F). 

- 

SO.• 44 / 

I 
•9?J 

U 	- 

\ 
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GEOLOGICAL SUR \'E\0F INDIA 

Name of the post : Superintendent 

ego 

\Iered Seniority List of Superinndent (Provisionfl 

Scale of pay Rs.5500-1 75-90001- 
AS 00 31.12.2002 

Total No. of post: 153 

Ref. Educzitionai 	Date of 	Date of Date of Date of Pmtappft. Office to 

Nos.I to qualification 	birth 	I common- Joiniat cOntenuous .Date of 	which at Post 
N A M E spi. cement of GSI ai appttto the 1 apptt 	present Remarks 

Roster continuous its antiJ- Gr. Of . .. 	 .. 	 attached 
Govt. liary cquivaleni . 

services servics Gr. countirnt 

I 2 3 

for seniority 

4 	 5 	6 7 8 9. 10 	- 	 11 	{ 
12 

 i Shri G. K. Sharrna - H.S. 	 12.12.47 	11.07.69 11.07.69 24.04.97 Assistant 11.09.86 	WRO 

___  
 Shn L. R.Narawani - 1-IS. 	 16.09.47 	11.07.69 11.07.69 24.04.97 Assistant j 11.09.86 	WRO 

()  

 
1 

Shri B. B. Likhar 
Shti P. P. AstadiLapalakan 

ST S.S.C. 	15.12.51 	27.01.75 
L.C.S.S. 	((2.06.52 	30.04.73 

27.01.75 
30.04.73 

21.04.97 -  
02.05.97 

L.D.C. 	01.12.79 	CR0 - 
Stcno.Gr.111 _23.01.7 	SRO  

5. j Smt.Paru1Ba1aSikdr 
- 

SC SSC 	 08.01.48 	18.09.75 0J5_ 05.05.97 U.D.C. 	1 24.02.87CHQ  
Sh ri  - B.ComF1ons.) 	_07.01.64 	1 28.11.88 28.11.88 05.05.97 Sterio.Gr.l1 	1 09.09.91 	I CHQ  

7. ShriBikrani Sah ST Matric 	01.07.46 	01.01.65 01.01.65 31.03.97 U.D.C. 	01.09.79 	ERO  - 

8 Skin A. C. GLorctekurt\ - SSLC 	- 230 __2 	2604fl 260473 090697 L . D .C.(ii_1279 	Ir__Lnstt 
9.  

Smt. Nfrat Purkavavastha 06.09.75 09.07.97 U.D.C. - 	13.01.78 	NR0  - B.A. 	 09.03.48 	06.09.75 

11. 
10.1T ShriShinKunur 

Skin ShibRanjan Das 
ST 
- 

P.U.C. 	10.04.97 	01.01.70 
H.S.. Hindi 	05.04.52 	01.07.69 

28.07.97 28.07.97 - LD.C. 	01.12.79 	SRO  
01.07.69 0I.O97 U.D.C. 	24.02.87 	CHQ 

 Srnt.Sandhva Ram SC t13.A..  Hindi 	26 . 1052 I 06 . 12 . 7 l 
Pracva  

06.12.71 28.08.97 -. L.D.C. 	- 	01.12.79 	CHQ 

 Shri S. P. Ghosh - 

Praeva 
B.Com .(Part-1). 	15.04.49 	30.01.73 30.01.73 21.10.97 U.D.C. 	24.02.87 	j CHQ 
Hindi Praova  

ShnKAchra  
13 	- 	- 	0609__I 	190564 
S . S . C. 0o 47113_12 65 

19064 
1.33.126 

300997 
211097 

Assistant 	II _12_'4 	1 \larin_\k'ujl  
U_DC 	2402 iI7 	(HQ 

- 
____- 

16. Shri Duati Mukherjce - Ciss-X 	10.10.54 	12.08.76 L.1).C. 	1 01.12.79 	1 CHQ 1 	12.08.76 1 	21.10.97 

060974 1OII97ALDC 230178 	\rR 1 7  ShnC k'\air HSLC 	1202-47 1 060974 

11 
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- - ..--- ---..--- - 
0 v7 	-2- 9 	1' 

I. I smt. K. Marhaniang ST  I 	B. 28.09.50 12M8.74 12.08.74. -do- 01.12.79 NER 
T. R. Das - B.A. 01.10.581 04.01.84 04.01.84 17.11.97 7 jo.GrJ1 01.04.88 NER 

enthnongia Ao J_H.S.L.C. 01.03.56 23.12.74 23.12.74 19.11.97 D.. 01.12.79 NER . M.Purohit WN j_H.S.S.C. 24.09.44 .05.07.65 C
ishan 

J07.65 20.11.97 U.D.C. 01.09.79 
Singh H.S. 

IRA. 
12.12.46 15.07.69 1S.07.6941. Aistant 11.07.96 WRO 

onigopai Das F 16.08.44 08.07.64 08.07.64 06.01.98 "L.D.C. 01.10.651 ERO  

If . Shri H. K. Mazari Matric, Hindi 26.08.43 23.01.62 23.01.62 18.17 uC. 09.12.71 NRO 
Pracva 

T.O. 22.01.78 CHQ  

______- _
25. 	ShriPradipKr.Ghosli 	 Class-X 02.(1.4(, 	21.06.71 	21.06.71 	19.127 

 _MissPritikanaTamn .  -- _ 
BA. 	__ 17.08.48 18.08.71 

__ 
18.08.7] 19.12.97 L.D.C. 

_ 
01.12.79 C1-IQ  

 Shri Gaiancndra Nath 
_ - _ 

B.Corn. 1908 52 1 S 1) 71 
_ 

1 	1? '71 10 1') O'i ir ( _ 
fl 	.) .7() (9Jf\ 

I. 
V 

	

do- 	01.12.79 CHQ 

1 -do- 	0.1.12.7cHO 	I 

	

T.O. 	1 01.12.791 CHQ 
[[D.C. 	01.12.79  

	

-do- 	01.12.79 	(:HQ  
'LJ.D.C. 	J 01.08.84 	A-MSE Win 
L.D.C.. 	01.12.79 	NER 

L.D.C. 	01.12.89 	Tr.1.nstt.  
-do- 	01.12.79 NRO  -do- 	1(11.09.79 I NRO 
Assistant - 01.04.88 	NRO  
Stcno.Gr.11 .108.0.91 	CHQ 
L.D.C. 	01.12.79 	C1-IQ 

T.O. 	_23.01.78 CHQ  
TO.1_23.01.78 CHQ  
TO. 	_23.01.78 CHQ  
UDC 	_01.09.79 NRO______ 
L.D.C. 	__01.12.79 CHQ 
T.O. 	_23.01.78 .  CHQ 

Contd. to page 3/ 

4)(1 \1 5(5 
r 

j 

Ghosh 
28. Srnt. Susharna Mondal Sc  

2'). Shri Prabir Roy - H.S. 
 Shri N. C. Saha SC R.C.orn. 
 ShriAsiiKrDas '- PU. 

3 Smt. Si.kha Bhattac.harjcc - PU. - 
33. 
34, 

Shri G. B. Maskc - Ma Eric 
Shri L. S. Ngaihte ST B.A. 

R. D. Ravinder SC 13.Com . 
6, 

IS.
Shri 
Sunt. Karnaksh Maihotra - BA. 

7. Mehrotra BA. 
 Smt. lndujethth . - M.A. 
 Shri Madan Kr. Bharti Sc BA. 
 Snu. Mahaniaya I 	- B.A.(Pari-1 

Chakrborty  
 1 Smt. Marndta Bardhan  H.S. 

42, Sint. SikhaGupta B.A.(Pai-1 
 Shri Nitai Ch. Das C fis  PU. 
 Shri irshad Hussain - - .M.a. LLB, 
 Sh.ri Dilip Kr. Halt 	J - B.Coni. 
 Shri Manabendra Saha I SC S.F. 

22.08.471 01.08.72 01.08.72 19.12.97 
01.07.441 30.10.63 30.10.63 01.01.98 
01.03.54 [23.12.74 23.12.74 01.01.98 

14.09.52 13.02.76 13.02.76 - 	01.01.98 - 25.02.44 10.03.69 10.03.69 03.02.98 
-- 24.06.43 22.01.63 22.01.63 	03.02.98 

25.12.55 - 23.05.85 23.05.85 16.02.98 
02.06.69 08.09.89 08.09.89 24.04.98 
31.08.47 05.02.72 05.02.72 24.04.98 

05.06.53 14.08.72 14.08.72 24.04.98 
02.04.52j 18.08.72 18.08.72 24.04.98 
01.08.45 I 	19.08.72 19.08.72 24.04.98 

BL. 	01.03.43 119.01.63 19.01.63129.04.98 
07.02.5 114.01.73 24.01.73 130.04.98 
1&0i.48 11109.72 13.092 1'3004;98- 

.72 01.02.72 19.12.97 

18.01.50 	15.12.71 	15.12.71 	19.12.97 

19.0.5 	15.12.71 115.12.71 	19.12.97 
20.01.48 1 . 17.01.73 	17.01.73 	19.12.97 
01.09.4301.02 

'1 



47. Snu. Ka] ana Mukhe ec - 
48, Smt. Suchitra Mitra 	- 

Shri Go I Ch. Bane 'ec 	- 
Snit. Bibba Rani Kar 	SC 

Shri Diptcndra Nath Mait 

Shri M.  
Smt. K. S&h. 	- 
Shri Nanu ,TMeena 	ST 
Shri S.S.  
Shri Babu La] Sharma 	- 

Dr. D. D. Sharrna 	- 

Snit. V. Anthon 	- 

Sh.ri K. GJT 	- 

Shri Saswata Chaftetjcc 	- 
Shri A. Whjttckar 	- 

Shn S. NandaJajnr 
Shri Sarwan Ram 	sc 
Shri Alok Nath Lalijrj 	- 
Shri Radhey Shyain Soni 	- 

Shri Sita Ran) Shanna 	- 
Shri B. M. Gandhi 	- 
Shri R. L. Yadav 

Ei 
L. 

1& . 

/ 

ri 
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B.A. 
Passed Class-X 

0.05.51 
31.0732 

01.09.72 01.09.72 30.04.98 
PU. 

16.08.72 16.08.72 30.04.98 
S.S.C., Hindi 

15.08.49 
06.11.45' 

05.0972 05.09.72 30.04.98 
Pra 

01.12.72 01.12.72 06.05.98 
B.A.,Hjndj 
Praa  

14.09.48 17.01.73 ' 17.01.73 14.05,98 
S.S.L.C. 
B,Com 

04.04,44 10.04.63 10.04,63 27.05,(W 
H.S. 

29.0849 O9.12,7 09,12,71 12.06,98 
Matrjc 

02.01,46 22.01,72 22.01,72 12.06,98 
Higher 

02,0143 
16.07,48 

22.02,62 22.02,62 19.08,98 
Secoda 

07.07,72 07.07,72 21.08,98 
H.S. 17.02,50 07.07,72 07.07,72 21.08,98 
S.S.L.C. 06.03,53 21.07,75 21.07,75 

AN 
23.09.98 

M.Con,, 	08.06,49 
rnajjbour Laws 

19.11.69 19.11,69 
AN 

07.10,98 
B.A. 02.12,46 

AN) 
18.10.65 

(AN 
18.10,65 04.12,98 Matric 26,04,43 23,09,63 23M,63  

H.S. 
MaIne 

15.08,44 03.09.72 03,09,72 03,07,01 
BA. 

10,12,43 07(15,64 07.0,64 10,07,01 
Secondary 

05.11.43 
 03.11.49 

04,07,64 
10.07.72 

04.07.64 03.07,01 
School 10.01,72 03.07,01 

I-li h School 
Hi 	'School 

01,03.48 	'T7T72 07.07,72 03.07,01 
H.S. 

- 08,09,48 	O7.077 07.07.72 03.07.01 . 	' 03.10,4 07.07,72 07.07,72 03.07,01 

TO. 230 1.73 CH 
1.0, 2101.78 CH 
T.O. 23.0 1.78 CH 
L.D.C. 01.12.79 CHQ 

;-do- 01.12.79 CHQ 

D.C, 01.09,79 SRO 
-d 09.0 L5 WRO 
TO, 23.01.78 WRO 
U.D,C 01.09.79 NRO 
U.D,C, 09.01.85 WRO 

U.D.C. 09.01,85 WRO 

Steno,Gr,Jf 01.03,85 WRO 

L.D.C. 01.12,79 SRO 

LJ.D.C. 01.09,79 ERO 
U.D.C. 01.08.84 AMSE 

U.D.C. {)1.08.84 A.MSE 
01.09.79 NR.0 

U.D.C. 01.09.79 ERO 
-do- 

-do- 	' 
09.01.85 WRO 

19,07,35 WRO 
-do- 
-do- 	, 19.07,35 WRO 

19.07,85 WRO 

1;: 1 

F 
Contd. to page 4/ 
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69. 
• 

o' 

Shri Ram La! - II, 
Sb 	Shri Joy Kishan 

SC Secondary 	01.05,47 
School 	________ 
S S B 	01 01 4S 
H.S.L.C., 	30.1l.4 

fldiPragya 
H.S.C. 	 T9.49 
H.S.C. 	16.06.49 
B A (1st Yj 	07 6 7-5 3 
B.Com , 	06.O9.46 
S.F. 	 26.05.44 
S.F. 	 31.07.44 

-ITn-iversity 	03.03.45T 
nec Exam.(s) 

B.A. 	 14.01.5 1 
B.A.(part4) 	16.03.48 
BA., Hindi 	24.04.43 

_ 

B.Coni., Hindi 	06.09.51 
Praya 
B.A., L.L.B., 	12.01.53 
Hindi Praveenj 
H.S.,H.Pragya L1 2 .46 
B.Corn.(Part-t) 	I 04.0 1.4 
B.Com,, Hindi 05.15 
Pravcen, Particicipated n 3 
in 1984, conducted by ITM. 
by ISTM in 1998. 
1Com. 	12.52 
S.S.C., Hindi 	31.01.45 
T%\tIfl&___ 
BA., Hindi 	22.0 1.45 
Pg'a  
13.A.,Hindi 	ii.iBT F13.0174 

	
13,03,74 	öTo7öi 	L.D.C. 

07.07 	07.07,7 	03.07öi 

180164 	1801 64 	03 oTöi 	'j' 
27.09.76 	27.09.76 	03.0 
___ 

19.11.69 	19.11.69 	08.09,01 	... 
20.O6.3 	20.06.73 	03.01 	T.O. 
0306 76' 	0 	0576 	030701 	LD C 
28.10X5 	28:10.6503,0701 	-do- 
24.08.73 	24.08.73 	03.07.01 	Steno.Gr.1JJ 
18.06.6 	18.06.65 	03.07.01 	'0 D C. 
15.O1.73 	ioT 	03.07.O1 	L.D.C. 

22.01.73 	22.01.73 	03.07.01 - 	-do- 
22.01.73 	22.01.73 	03.07.01 	'do- 
13.05.63 	143.05.63 	03.07.01 	U D.C. ____ __ 

01.09.75 	01.09.75 	03.07.01 	Stcno.Gr.111 
 N) 	(AN) 	_______  

22.01.73 	22.0 1.73 	03.07.01 	L.D.C. 	. 

18.01.73 	18 .0 1.73 	0107.01 	-do-____ 
22.01.73 	22.01.73 	03.07.01 	-do- 
09.Q4.6 	09.04.76 	03 .07.01 	-do- 

orientation Programme on Rescjvation for SC/ST 
Participated in the workshop on Pension conducted 

18.0[i 	1&t1L73 	03.07,01 	-do- 
01.03.71 	01.03.71 	03.07.01 	-do- 

__________ ___________ 	__.  

03.01.63 	03.07.63 	03.07.01 	U.D.C. 

19.07.88 WRO 

72. 
73, 
74 
75 

 
 

Si R. C. Boro 

ShriB.Vija\kumr 
Shri M. Kris1 

Shri  
ShriN. Chattopadhyay 
Shri Mahadcv Chakraborty 
Snit.SaraswatjSarkai- 

SC 
ST 

- 

ST 
ST - 

- 

- 

SC 

01 0979 ERO  
01.12.79 -____  

01.1279  

NER 

23.01.78 SRO  
011279 NE1 
01.0939 ERO  
23.01.78 ERO  
01.09.79 ERO  
01.12,79 CJiQ 

 
 

T. 

Shri Amitava Bhowmjk 
Smt. Chitra Roy 
'i 	Arni 	rRoy" 

SIu-i JaharKti Dhar 

Shri Sujal Kanti Sen 

- 

- 

- 

- 

- 

- 

- 

01.12.79 
- 01.12:79 
11.12.84 . 

24.02,g7 
__ 

CHQ 
MarincWim,j ____ 

CHQ 
 

 
01.12.79 

01.12.79 

CHQ 
8 ShriRan1anandaDut 

 
 

Shri Arun Kr. Bose 
Shri Dibycndu 

Chattopadhyay 

- 

- 

CHQ 
01.12.79 
01.12.?9 CHQ 

 
 

- 

Shri Arun Kr. Das  
Shri Jagadish Rabidas 

- 

SC 01.12.79 CHQ  
01.12.79 CHQ 

 Shri Dipak Kr. Ghosh - 
28.01.87 

01.12.79 

Coal Wing 

C1-IQ - 

'U1UU. W page i 

11 , 	
T1 
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'96. 

 
 
 

100 . 
 

 
 

ShriStihridK.r.}-Jazj-a 
Shri Shikh Farid 
Shri U. N. Fanibharc 

Shn D. T. Assudani 
Shri Sanjib Kr. MitraRoy 
Shri V. P. Burade 

Shrj P. M. Chandra Sckhar 
Shri K. Jaannadh Rao - 
ShriJarncsTirkcy 
Shri P. K. Shin de 
ShriN. Lalitha 

Smt. Radhaiyotlii 
Shri K. R. Puspa 	.. 

Sc 
- 

ST 

- 

- 

- 

- 

- 

ST 
ST 
- 

Sf 
- 

B.Sc. 
S.S.C. 
B.Coni(I), 

Inter 
L.Com , 
B.A. 

B.Com , 
B.A. 
I.A. 
S.S.C. 
S.S.L.C. 

S.S.L.0 
B.A. 

04.12.L15 
13.06.43 
01.09.57 

20 } 10.45 
0106A3 
20.09.43 

05.07.57 
08.08 
10.09.55 
01.07.60 
15.02.45 

12.05.49 
20.09.50 

Hindi Pragya  

2Q.01.73 
29,03.63 
17.02.82 

10.08.65 
09.10.64 
08.04.63 
(AN) 
28.03.83 
24.03.83 
07.04.83 
06.02.82 
06.11.6 
(AN) 
06.03.76 
26.05.71 

20.01.73. 
29.03.63 
17.02. 

10.08.65 
09.10.64 
01.09.75 

28.03.83 
24.03.83 
07.04.83 
06.02.82 
06.11.65 

06.03.76 
26.05.71 

(AN)  

03.0701 
03.07.01 
03.07.01 

03.0701 
03.07.01 
03.07.01 

03.07.ö1 
03.07.01 
03.07,01 - 
03.08.01 
08.08.01 

U.DC 

L.D.C. 

U.D.C. 
-do- 
U.D.C. 

28.01.87 
0109.79 
01.04.88 

01.09.79 
28.01.87 
01.09.79 

CoalWiug 
CR0  
CR0 

CR0  
Coal Wing  
CR0 

L.D.C. 0 1.02.86 Tr. Instt.  
-do- 0 1.02.86 Tr. Instt.  
-do- 
-do- 

28.01.87 
01.04.88 

CoalWing  
CR0  

(AN)  
Cost Clerk 17.01.68 SRO 

01.]0.01 L.D.C. 01.12.79 SRO  
03.12.01 -do- 	. 23.01.78 SRO  

 
 
 

108 
1. 

 
 

Md. Sai-ward Mohiuddjn 
Shri E. Prakash Rao 
Shri B. Ramanarayan 
' 	 'aniHj 	ch 	ci 
Shri S.C. Bansal 
ShriG.N. Soy 
Srnt. Gouty Ghosh 
ShriT. Bh.arali 

- 

Sc 
SC 
SC 
- 

ST 
- 

- 

H . S.C. 
Matric 
Inter 	ediat 
B.Sc.(Dist.) 
13.A. 
B . A. 
fl.Sc. 
PU., Hiridi 

gya 

01.05.44 
02.05.49 
06.01 52 
07.0950 
25,09,44 
.14.0,49 
14.0.55 
29.1..52 

16.07.71 
05.0J 
06.09.73 
06.03.74 
is.oiii 
30.0431 
20.05.75 
04.11.78 

107.71 
05.05.72 
06.09.73 
06.03.74 

304iT 
20.05.75 
04.1 1.78 

15.02.02 T.O. 23.01.78 SRO  
04.09.01 L.D.0 01.12.79 SRO 
04.09.01 -do- 01.12.79 SRO  
11.09.01 	- -do- 01.1279  
05.10.01 U.D.C. 01.09.79 NRO  
03.12.01 L.D.C. 01.1239 ERO  
10.12.01 
11.1,01 

Steno.Gr,111 28.0i.17 Coal W .  - 

L.D.C. 01.04.88 NER 
 
 
 
 

Shri Dalewe Paswet 
ShriA. K. Dcv 
Shri A. K. Ja'n  
Shri Radlia BadavD' 

ST 
- 

- 

S.S.L.C. 
P.U. 
Matric 
B.Sc.. 

20.0,54 
15.0.44 
10.0.46 
15.11.48 

Hindi Pragya  

20.04.85 
22.0154 
15.04.71 
20.01.73 

20.04.85 
2i0 -164 

15.04.71 
20.01.73 

07.01.02 L.D.C. 01.08.84 A.MSE  
28.01.02 
01.02.02 

U.D.C. 
U.D.C. 

01.09.79 
01.09.79 

ERO  
NRO 

01.02.02 L.D.C. 01.12.79 CHQ 

ll 
lIT 

 
 

Shri P.B. 	jbhiy 
Shri D. N. Singh 
Shri S.C. Jam 

arg Srnt. VhescJohji 

SC 	- 

- 

- 

- 

S.S.C. 
Inter 
[S.C. 
S.S.L.C. 

17.04.46 
01.04.43 
30.06.43  
04.06.47 

28.0&73 
11.04.63 
01-10.63 
146.2 

28.06.73 
11.04.63 
01.10.63 
l.06.7 

01.02.02 L.D.C. 0.1.12.79 CR0  
04.02.02 
01.02.02 

U.D.C. 

f L.D. 
01.09.79 
01.12.79 

NRO  
NRO 

1 5.02.1L.D. 01.1279 SRO 
t.O11tii. to pagt bi 
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120. Shri R. P. Sinha - Matric 27.07.43 02.12.63 02.2.63 27.02.02 U.D.C. 	- 01.09.79 ERO  

121 Shi-i Ashoke Kr. Biswas Sc P U 27 03 43 02 01 65 02 Oi 65 01.03.02,  U D C 12 12 84 
______  

M2lrIflC \Vin 

 Smt. PuspaChowdhury - B.A., 
Hindi 

21.12.47 3.01.73 30.01.73 
. 

01.03.02 
.. 	.... 

L.D.C. 01.12.79 CHQ  
. ___- 

 Shri Shiba PrasadDutta - B.Com  01.12.48 24.01.73 24.91.73 01.03.02 L.D.C. 01.12.79 CHQ  

 Shri Sarycn Banerjee - B.Com ., 15.01.43 06.01.64 
i PrajD2  

06.01.64 01.03.02 U.D.C. 28.01.83 Coal Wing 

125 Shri P. P. Kunte - s.s,c. 10.04.44 19.07.63 19.7.63 01.03,02 iJD.C._ 01,09,79 CRO 
 Shri Kanak Rn. Saha - PU., Hindi 

Praveen 
01.04.51 

. 
17.01.73 

. 

17.01.73 01.05.02 
I 

L.D.C. 12.79 
i 

CHQ T 
 hriAni1Ch.Da SC B.Corn 07.01.48 27.01.73 2701.73 01.05.02 U. .07.87 CoaiWing  

12 ShriT.M.Ven!taiakshrni  S.S.C. 10.11.49 16.02.72 16.02.72 01.05.02 L.1279 SRO 
129 Shri Pradyot Kr. Addy - B.Corn1  

HindiPraveen 
05.i.49 22.01.73 22.01.13 03.06.02 L.12.79 

___  
CHQ 

 Shn Pradip Kr. Paul - B.Corn., 
Hindi Pragya 

01.02.50 26JL3 26.11.73 03.06.02 U.D.C. 
- 

28.01.87 CoalWing 

 ShriGopalKr. Gupta - B.Corn. 24.03.52 22.0133 22.01.73 03.06.02 L.D.C. 01.12.79 Cl  
132.1 Shri S. L. Batra - Matric 01.08.47 04.06..6  04.06.68 1006.02 L.D.C. 01.12.79 NRO  
133 ShnS K. Arora - B .A. 231143 300863 300863 010702 L . D . C. 0 11.10.67 NRO 

 Shri Phool.Singh SC Matric 03.06.46 0201.71 92.01.71 29.01.02 L.D.0 01.12.79 NRO  
 Sh.ri Sahib Din Sc B.Coin. 02.10.47 2L0330 21.93.70 01.07.02 L.D.C. 01.12.79 NRO  
 Shri V. Balan S.S.L.C. 07.04.46 17.04.73 

NJ 
17.04.7 02.07.02 
(AN)  

L.D.C. 01.1239 SRO 

 Shri Makan La! 
Karmakar 

- S.F., Hindi 18.08.44 19.01.7 1.01,73 
 Prag-'a  

30.0.02 L.D.C. 	. 0 1.12.79 1 CHQ 

138 Shri Dhiraj Kr. Chaxtcrjco - S.F., 30.12.53 09.03.77 09.0.77 
Hiudi PragyA  

13.09.02 Stcno.Gr.1I 24.02.87 CHQ 

 Shri Subhas Ch. Bose - BSc. 05.04.60 14.07.2 14.0.82 04.1-0.02 Stcno.Gr.11 24.02.87 CHQ  
 Sun. RatñaNaha - PU.. 3001.46 02.02.73 02.02.73 16.09.02 L.D.C. 01.12.79 CHQ  
 

- 

Shri Hirnlal Roy 

- 

- 
- 

H.S., 09.04.52 10.12.82 10.12.82 
HindiPragya  

13.09.02 L,.D.C. 24.02.87 CHQ 

142.1 Sim S. P.Tai'Ivade Sc HS.S.C. 01.07.44 30.08.73 1 30.0873 13109:02 LD.C., 01.12.79. 	CR0. 
uontci. to pace II 

/ 



02.01.46 

30.08.50 
16.11.48 

M .50 
.50 

19.01 

26.06.71 
19.01.73 

01.06.69 
8r 

19.01.73 

26.06,71 
19.01T73 

01.06,69 
08.03.8 

01.10.02 

03.10.02 
04.10.02 

16.Tö'oY 

U.D.C. 

L.D.C. 

U.D.C. 
L. 

28.03.87 

23.01.78 
01.12.79 

12.12.84 
01.04.88 

Coal Wing 

NRO  
CHQ 

AMSEWjnc 
CR0 

- 

13.07.54 01.11.78 0I.11.9 09.102 L.D.C. 01.04.88 NER 

05.05.70 
01.03. 

26.O84 
__ 

j.os4 

04.O[F 
01.il.7 

22.06,7 
çAN) 
21.08.7 

T 
01.ii 

22.06 
ArJ) 

2L08.7 

26i2,02 
2 6.12,OT, 

26.12.02 
____ 
27.12.02 

Stcno.Gr.1[ 
LD.C. 

04.01,93 
01.04.88 

CR 0 - 
NER 

U.D.C. 
____  
U.D.C. 

28.0117 

12.12.84 

coal Wing - 

AMSEWin 

LnatterJce - PU., 
ndiPragya ' iv-  i Snit.Ashaa 

Hi
______ S.E. 

 Smt, Niva Chattcijce 
___ 

HrridiPragya 
 Sh.ri E. Anjaah 

- H.S.E.(MP) 
1J7 Cm 

1. 	. 	arxan ST H.S.S.C. 

'Ii. 
- H.S.I 

149. Shri Ratiwsh Prasad 
___ 

- 

ftnd 
Inter(S 1 50. TT K. Borah  

bi. Smt. Annapurna Dey 
--------------------  

Sc 
HindiPra 
B:Sc. 

- 
152. Shn K. S. Challamma - S.S.L.C. 

J 

- 	
IA 	C  	
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NOTE The Seniority list is Provisiona' subject to the outcome of the Writ Petition filed in the High 
Cou, Guwahati i, nder Aic1e 226 of the Constitution challenging 

OANo. 413/2002 	

the judgement order 
of the the Hon'b CAT, Guwahatj Bench in the case of Shri G. K. Nair & others in the 

4 


